O I SWLITTD DY RIOP 1T STHTION 3(1i) oF ™M Gﬁmm OF DNDIA

GOVERMI AT OF MNDL,
IINISTRY (F FRHLXE
(P P =T OF TIVONUR)

Mew Delhi, the 21dt Nove-ber, 1077,
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10 2040 {F.ND 404 /2T M1 T=ITCC) 5 The aprommnt of Shri DJXujur

as Tex Tecovery Cfficer, enthorised in Govermvent'ls notification
Mo, & 65 (?.m.zm/es/?s-mc‘ doted 17=7-75 is hereby concelled,
with effect fror the dote on which he relinquishes|charre as
Tax I:eccrvery 0f2icer,

The Memeger,

Govermrent of India Iress,
b2 i 51 13 O

Copy forwerded tot-

1, e Corrissioner of *ncore Tax Tetna, )
2. Al1 Directors of Inspection fneluding DI(02MS) , | Mew Delhi,
3, 'he Corptroller & Aw'itor Gemersl of Indie, Delhi,

. The Chief Seeretary, Governrent of Biker, ot

8. e Leccuntant Gemeral, Biter, Ranchi,

8. The Jolut Sscretory & fegsl Adviser bo the Govednrent of India,
. Mindsiry of lew, New Delhi,

7o "he Pulletin SBection { 2 copies),
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